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THE MINISTER OF TEXTILES AND 

MINISTER OF FOOD PROCESSING IN

DUSTRIES (SHRI SHARAD YADAV): (a) 

and ̂). The prices of cx>tton/Wollen cloths 

are dependent upon factors such as de- 

mand*suppiy position, cost of production 

and taxes levied thereon. The incidence of 

taxes per metre of cloth depends upon the 

duty at fabric stage and duty at fibre yarn 

stage.

[Translation]

Post Sterilisation Deaths

2459.  SHRI SHOPAT SINGH 

MAKKASAR: Will the Minister of HEALTH 

AND FAMILY WELFARE be pleased tostate:

(a) the number of males and females 

who died due to failure of sterilisation opera

tions during last three years. State-wise and 

the reasons therefor;

(b) the amount of compensation paid by 

the Stale Government and Union Govern

ment to the next of the kins of deceased; and

(c) the preventive measures adopted in 

this regard?

THE MINISTER OF HEALTH AND 

FAMILY WELFARE (SHRI NILAMANI 

ROUTRAY): (a) The number of males and 

females who died due to failure of sterilisa

tion operations during the years 1986-87 to

1988-89 in States/U.Ts are furnished in the 

statement below. The cause of deaths are as 

under:

1. Septicaemia, peritonitis, and para

lytic illious.

2. Surgical shock.

3. AnaphyletkvNeurogenk: shock.

4. Cardie Embolism.

5. Tetanus Infection.

6. Meningitis and Encaphalltis.

7. Injury to the Bowel and Arteriss.

8. Cardb-respiratory Arrest.

9. Hyperpyrexia.

(b) An amount of Rs. 10,000/- is paid to 

the next kin of those who die due to sterilisa

tion operation as compensatbn as per the 

polrcy laid down by GOI. Complete informa

tion is being collected from State/U.T. Gov

ernment.

(c) A number of guidelines and instruc

tions are being issued by the Government of 

India to StateAJ.T. Governments for their 

strict compliance at the peripheral/service 

centres to prevent death and complicatbns 

developed due to sterilisation. These are as 

follows:

(1) Establishment of Centres of 

Excellence at Bombay, Cal

cutta. Delhi and Madras for 

imparting training to doctors in 

standards for male and female 

sterilisatk>n to bring about 

quality control and assurance 

to the acceptors of the family 

welfare methods;

(2) Constitution of District/State 

Level Committees to oversee 

the complications and mortal

ity occurred due to sterilisa- 

tion/MTP/IUD and to investi

gate into the causes of death 

for their prevention to the ex

tent possible.

(3) Central Laparoscope Training 

Centres are functk>ning in 

leading medbaloolleges/insti- 

tuttons to impart training to
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doctors m laparoscopic sterili> 

sation techniques to bring 

about quality control and as

surance in the National Family 

Welfare Programme.

(4) Supply/introduction of the best 

of laparoscopes and tubal rings 

for administration under the 

National Family Welfare Pro

gramme to prevent complica

tions and deaths after sterili

sation.

(5) Holding of meetings of the 

Directors of Heafth Services/ 

State Family Welfare Officers 

and senior gynaecologists 

working in States/UTs to evalu

ate the working of the sterilisa

tion programme in States/ 

U.Ts. as per the guidelines/ 

instructions issued by the 

Government of India for their 

strict compliance in the Serv

ice Centres and at camp sites.
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